
197        Written Answers [ 7 NOV. 1986 ] to Questions 198'  
Imported steel billets lying uncleared at 

Visakhapatnam 

569. SHRI RAM        NARESH 
KUSHAWAHA: 

SHRI RASHEED 
MASOOD: 

Will the Minister of STEEL AND 
MINES be pleased to state: 

(a) whether it is a fact that over 30, 000 
tonnes of imported steel billets worth 10 crores 
of rupees imported by Steel Authority of India 
Limited have been lying uncleared at Visakha-
patnam port for the last few months; 

(b) if So, what are the reasons for the 
non-clearance of the stock of steel billets 
indicating the extent of loss likely to be 
suffered due to delay in the clearance; and 

(c) what are the steps Government have 
taken to clear the stock ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K. C PANT): (a) and (b) 
Approximately 35, 000 tonnes of billels 
imported by the Canalising Agency, MMTC 
on account of SAIL was received at Vizag 
Port by middle of Juns, 1986. The entire 
quantity Was cleared from the port and 
transported to stockyard of SAIL at Vizag. 
About 5, 000 tonnes of these billets were sent 
to the SAIL steel plants for conversion into 
finished products. Since the materials supplied 
by the overseas suppliers were found not to 
conform to the specification ordered by SAIL 
they could not be used by SAIL and further 
movement of these billets from Vizag was 
suspended. 

SAIL have lodged a claim on MMTC, the 
Canalising Agency, for Rs. 17-37 crores 
excluding storage charges at the rate of Rs. 10/- 
per tonne per month and interest at the r rate of 
18-12% per annum chargeable upto the date of 
actual settlement of claim. 

(c) MMTC has been authorised by the 
Iron and Steel Controller to dispose of these 
billets to other consumers of billets Who had 
placed import indents with MMTC and 
whose import had been cleared by I & SC 
from the indigenous angle. 


